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Month No.ollartarsraoslwd. Flnalﬂaphsmglwn '
by Ministry of Law, month-wise by Ministry .
‘ Justice & Gompany " -of Law, Justice & Company
' Month . No.of letters received Final
14. - January, 1992 70 14 ‘

15. February,1992 = 31 7
Totalk -~ 694 139

" Settlementof Cash Compensatory  inJan, Feb., 1992. Afurther sum of Rs. 260

Support Claims crores has beenprovidedin the RE for 1991-

2796. SHRIR.SURENDERREDDY:
SHRISASHI PRAKASH:

" Will the Minister of COMMERCE be
pleased to state:

(a) whethera strategyto settle over Rs.

1000 crore of pending claims of ash-Com- .
pensatory Support hasbaen finalised by his

Ministry:
~ (b)if so, the mainfeatures ofthe scheme;

(c) to what extent the disbursement of
CCS claims to exporters will be made;

(d) whether the Finance Ministry has
been asked to increase CCS allocations so
that settlement can be made; and

(e) if so, the details thereof?

THE MINISTER OF STATE OF THE

. MINISTRY OF COMMERCE (SHRIP. CHI-
DAMBARAM): (a) to (e). in December 1991
various licensing offices had projected fund
requirement for payment of pending CCS
claims around Rs. 1190 crores. Ministry of
Finance was accordingly approached, for

release of the requisite funds. A sumof Rs.

410 crores was released by the Ministry of
Finmonthhmw-hmm
booqdlsbunodbvnmlbmmvdlbu

92 and Rs. 300 crores inthe BE for 1992-93.
Further allocation of funds will be made to
various licensing offices on receipt of the
same from the Min. of Finance.

[Transiation]

Reductlon in number of Employees In _
Various Doplnmonu

2797. SHRI VISHWANATH SHASTRI:
Wilithe Mlnlsterol GOMMERCE bepleased
to state:

(a) whether the Govemment have con-
stituted any committee to make a review for

reducing the number of employees in vari-
ousDepanmms.ot,CmmMinlaq;

(b) ¥ s0, the time by which the aforesaid
committee has been asked to submit its
report; and

(c) the criteria adopted by the commit-
tee for reducing the number of employees?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRIP. CHI-
DAMBARAM): (a) to {(c). A departmental
Committes underthe Chairmanship of Addi-
tional Chief Controller of Imports & Exports
and consisting of four others namely JCC1 &
E (CLA), New Deihi. Deputy Secratary
(Admn.), Ministry of Commerce, Daputy





